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Appointment of Trade representatives
Abroad

1231. SHR1T. CHANDRASEKARA
REDDY : Will the Minister of EXTER-
NAL AFFAIRS be pleased to state :

(a) whether it is a fact that officers of
the Indian Foreign Service are appointed
as trade representatives abroad : and

(b) whether Government propose to
separate the work of commercial re-
presentatives from diplomatic missions in
major trading centres?

THE MINISTER OF STATE IN THE
MINISTRY OF EXTERNAL AFFAIRS
(SHRI A. A. RAHIM) : (a) Yes, Sir.

(b) No, Sir. Training in commercial
and economic matters forms part of
training of IFS probationers on their
induction into the IFS. Thereafter,
the majority of them handle commercial
and economic assignments in the course
of first2 or3 postings. On return to
Headquarters, some of  them are
deputed to  the economic minis-
tries.  In-service training in economic
and commercial work is also being organi-
sed. Economic  and commercial work
constitutes an integral component  of
modern diplomacy. In conformity with
the 1946 decision setting up an integrated
foreign service, there is no need for sepa-
rating the work of commercial repre-
sentatives from our diplomatic missions.
Experienced and  especially qualified
non-IFS officers are also appointed in
some of these posts from time to titne<
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Grant of Crtuanhip to Indians Living
In Sri Lanka

1233. SHRI SYED SHAHABUD-DIN:
will the Minister of EXTERNAL
AFFAIRS be pleased to state ;

(a) the number of person of Indian
origin in Sri Lanka as on Ist April, 1983;

(b) the number of persons who have
been granted Sri Lanka citizenship ;



